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Written Answers

t[THE MINISTER OF DEFENCE/ <&fT

7Y (SHRI JAGJIVAN RAM): (@) 1o ()
The 1cquisite information is being collected

from the State Government and will be laid
on the Table of the House when teccived.]

Sino-1".S. RELATIONS

827. SHRI CHITTA BASU: Will the Mi-
nister of External Affairs? fai‘ﬂ AT be
plcased to state:

(a) whether the Government have made
any assessment on the iecent thaw in the
Sino-U.S. relations and its impact on the
present balance ol power in our region; and

(b) if s0, the natumie of the assessment?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS/

3w 7*AT5F § T4EFET  (SHRI SUREN.
DRA PAL SINGH): (a) and (by This is
prunarily a matter which concerns  China
and the United States. Government of India
has alwavs held that friendly relations be-
tween different countries of the world are a
good thing for peace and stability and as
such welcomes anv such improvement.

AGIENT TOR NIRODU
828, SHRI G. GOPINATHAN NAIR:

Will the Minister of  HEALTH AND FA-
MILY PLANNING/ wgreeg #ic  afeqie

ﬁl’ﬁﬁ?’l' AT be pleased to state.

(2) whether Government  hase appomnted
anv agent fo1 the distribution ot Nirodh;
and

(h) u so, the name ol the agent?

"THE MINISTER OF STATE IN THE
MINISTRY OF TFAMILY PLANNING/
e AR afe x frawA e |
QY Wt (PROF. D. P. CHATTOPA-

DHYAYA): (a) and (b) Yes. The following
six Companies have been appointed by the
Governnent as Distributors of Nirodh under
the Commercial Distiibution Scheme:

1. Brooke Bond (India) Ltd.
9. Hindustan Lever Ltd.
. India Tobacco Go. Ltd.

. Lipton (India) Lud.
. The Tata Oil Milts Co. Lud.

. Union Cailnde (India) Ltd.
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[9 JUNE 1971]

to Questions T

820. [Transferrved to the 17th June, 1971.]
B30, [Transferred to the 17th June, 1971.]

Miwptrs  OF NEw  FriINDS  CO-OPERATIVE
Housr Builping Socnnry, Now DELHI

831. SHRI MAHAVIR TYAGI: Will the
Minister of Works and Housing/ ﬁ'tl'fﬂl",ﬁ'{

mMaa T-Iﬁ'\\‘ be pleased to state:

(a) whether the New Friends Cooperatie
House Building Society submitted a final list
of its members to the Delhi Adminstiation
on the 30th December, 1966, 1f so, what was
the total number;

(hy whether the Society was directed not
lo enrol new members any more and did
the socdietv enrol new members in defiance
of those directions, il so, how many new
members were enrolled; and

(¢) whether the final list of members has
since been approved by the Delhi Adminis-
lation?® ‘

THE MINISTER OF WORKS AND

HOUSING * famior 5t sirn@ ®wat (SHRI
UMA SHANKAR DIKSHIT): (@) Yes, Sir.
The (otal number was 1078,

(I Instiuctions had been issued to all the
Cooperatine House Building Socicties on Sid
August, 1967, that new mcembers could be
emolled by the Socictics onlyv with the prior
approval of the Delhi Adminstration. This
Society had enrolled 19 new members but
had not taken approval of the Delhi Adnu-
nistration,
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